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(d) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND
IN THE DEPARTMENT OF PAR-
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LIAMENTARY AFFAIRS (SHRI
MALLIRARJUNY: (a) The total
length of track which is in need of
immediate repldeerhertt on condition
basis iz ag under:

Primary Renewal Scconda-ry gcmwd
Rails Slmpl!n Rails Sleqam
Promd Gaoge 3325 kind  9%%0 kihs 790 krmt 21 kmin
Metre Gauge 1387 knus  z53a kms 78y ke 578 kms
TotaL . 4712 kmy G252 kms 1719 kma 1299 kms
(b) The Hailway-wise distribution of these renewals iz as under:
Railway Broad Gauge Metre Gauge
"~ Primary  Secondary  Primary  Secondary
Rnl; __S‘Iee;-l_'l m ‘_Sﬁle_-ep;;- _EIIE;—-gI‘;p;- Railr Slecpers
Central . . . 621 633 87 69 "~ 42
Eastern . . 561 641 307 afs
Northern . . 437 606 129 108 68 207 188 o0
N.E. . . . P . . va 263 486 265 258
N.F. . . . Bo 158 e o 565 s
Southern . . 281 413 a5 a7 260 400 102 1o
8.C. e 315 443 97 97 128 237 147 124
8.E. 446 384 bo 15
Western . . . 584 443 59 38 103 405 28y 9
T Tromar . ases gm0 730 ga 1g8y  asza gdg o8

_— _— — M

(a) whether the Railways foliow
the instructions of Ministry of Rail-
ways dated 12 Junie, 1881 regemding
entertaining the request of partner-
ship of unemployed gradiuetes in get-
ting bobk-stalls’ beyond five and what
are thd safegtards to ensure that the
Reilways will approach the Ministry

{c) and (d). It is anticipated that
all, these renewals which hawve already
been sanctioneq; and included in the
Rallway's. Work: Programme would
be completed by 1984-85.

Book Stalls for Unemployed Graduates

3802, SHRI JAGPAY, SINGH: Wil
the Minister o HAILWAYS Ye
meued to refer to the reply given to
- W Quut!o N‘o. 988{!. r;x;
holding of boonmﬁ and’ ili]&ﬂ

for approval;

M(b] whether it is not a fact that
inistry of RaHways-ere discourag.ng
the unemployed. M' who form
in: getting book-salls
Deyond. five and | more and:

partners gre unmﬁlhyod; and
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(e) whether it is not a f*ct that

at present Societies/Associations of
yiMrytoyp.® graduates could be
auocess”yl and ttae Ministry ol R4IT'
ways do not want tp sive any re-
laxation to a partnership of un-
etwfley®d graduate in holding Book-

ftalls byroad

DEPUTY minister IN THE
laiNIpXIRY Of RAILWAYS AND
IN DEPARTMENT OF PAR-
LIAMENTARY  AFFAIRS (SHRI
MALLIKARJUN): (a) to (c). Most
of th” upemploj”e” graduates holding
bookstall coi“racts are having only
one bookstall each. To encourage the
cooperative movement and also in
i*aideration of large number ol
members of a cooperative society/an
a”octation of unemployed graduates,
llie zonal railways have been autho-
rised to allot bookstalls to coopera-
tives/associations beyond 5 without
seeking approval of the Ministry,
Compar” to cooperative society, the
ipemtwrship of a partnership is very
limited and this can be formed by
two Individuals. There is, therefore,
no Justlftcatioii for applying the same
exemption as given to the coopwutlve
societies/associations to the partner-
ships of unemployed graduates. In
view of clear insfructionfl to the
2tonal Railway Administrations, the
Zonal Railways after examining the
justification (or alloting bookstall con-
tracts to Individuals and partnerships,
can approach the Ministry for exemp-
tion. The individual of a partership
firm can alway;® represent their case
to the higher auWiority on the zonal
railway or to the Ministry.

AUotment of Box CJt, T, Wagon to
Kenla

3«ft3. SHRI M, M. LAWRACH:
Will the Minister of RAILWAYS be
pleased to state:

(«) how many BOX CRT wagbns
hav* been allotted fftr loading tiles
itt Kerala diurlnj the year 19817

(b) whether  Obvenmieut havp

received any representation from the

ftff. the allotment
of Box wagons; and
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(c) if so, what measures Oovem-
ment have taken to fulfil this?

THE ESBPirrY MINISTER iN THE
MINISTRY OF RAILWAYS AND
IN THE DEPARTMENT OF PAR-
LIAMENTARY  AFFAIRS CSHRI
MALLIKARJUN): (a) BCX/BOX/
CRT wagons are meant lor loading
is full traia loads and not for ptece-
njeal Joading. Since the ptrties re-
quested for piecemeal loading, they
were allotte(i only ordinary covered
wagons. During the period January
to August, 198j a total of 337 wagons
were loaded for clearance of tiles
from Kerala. On 31st August, 1981,
no demands for movement of this
traffic were pending,

cb) Yes,

(c) In view of reply to part (a)
above, tWs does not arise.

Calcutta Metro Rail

3694. SHRI AMAR ROYPRADHAN:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that craclgt
have developed in the buildings of
Colleges, Hospitals, Cinemas and
residential houses situated in the
South Calcutta as a result of the
earth works relatinj to Calcutta
Metro Rail; and

(b) if flo, the number of the parties
to whom Government have given
compensation and what further steps
Government propose to take in this
matter?

TME DEPUTY MINISTER THU
MINISTRY OF* RAILWAYS AND
IN THE EWPARTMENT OF PAJfc-

LIAMBNTARYy AJT'AIRS <SHKI
MALLIKARJUN): (a) Cracko w«re
noticed) in one colles* building, one

Cinema Houae and in some old’ reil-
dential houses due to unavoidaUe
aettlement' of adjacent «U during
eMcevtttion,

(b) CpjOPpriMttoo.  tpT, rewiring
ijjuch (Uowaps to th*, affected-,
is determined by an. Independent





